)a, aged 47 years, son of late Suresh
as Commercial Supervisor, at Northern

RS |

By Advocate : Sh. R. Chaudhary/Sh. Siddharth Singh.
Versus

g Union of India, through General Manager, North East Railway,
Lucknow.

L Divisional Railway Manager, North East Railways, Lucknow.

Divisional Railway Manager (Commercial), North East

Railway, Lucknow.

Shri Munna Singh, Commercial Supervisor, Sahjanwa.

Shri Dinesh Mishra, Commercial Supervisor, Naugarh.

O WN

careenens -on... RESPONdents.
By Advocate : Sh. P.N Rai
ORDER
Heard Shri Pranat Chaudhary holding brief of Shri Ratnakar

Chaudhary, Advocate, appearing on behalf of applicant and Shri K.P
Singh alongwith Shri P.N Rai, Advocates, appearing on behalf of

respondents and peruse the pleadings.

2 Learned counsel for both the sides have no dispute that the

applicant has challenged order of transfer by means of present O.A.
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3. In view of above, this O.A. has been rendered i Utuous, it is

| accordingly dismissed. No order as to costs.
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